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'New Plants /Projects for Generating Electricity
#602. Dr. Sushil Indora : Will the Chief Minister be pleased to state-—

(a) whether there is any proposal under consideration of the
Government to set up any pew plants/projects for generating the
eiectricity or signed any M.O.U. during the financial year 2005-G6

~ and 2006-07; and

(b} if so, the number of p]aut,sfpmje:ma on whmh the construction work
has been started, togetherwith the time limit by whmh the abov-*
gaid }?f()jt:cts will start generating the p(\wer P

Revenue Mlmster (Capt. Ajay Singh Yadav)

(a) Yes Sir. :

(b) The comswuction work of 1200 MW Hisar'Thcrtﬂa‘i project has
started. The two units are scheduled to be commissioned in
iecember, 2009 and Match, 201(} Anomer power project of 600
MW (2x300 MW) capacity is undf:r construction in Yamyna Nagar.

~ The Units-I & II of this project are scheduled o' be commissioned
by Nov., 2007 and Feb., 2008. An MO has been signed on 24-8-

" 06 between NTPC, HPGCL (on behalf of Govt. .of Haryana) &
* Indraprastha Power Generation Cmpmauon Lumted {on behalf of

- Govt. of NCT, Delhi) for establishing a 1500 MW plant in Distt.
" Thajjar in Har'yana as a joint venture from: which Haryana will get

. 750 MW. The work of this project is likely to by awarded in. April,
2007. Further, the process of selecting an Iudependem Pawer
Producer (JFP), on the basis of tariff based competitive ‘mcls. for
‘Setting up of a 1000 plus MW coal based project in Distt; Jhajjar'
hags besn initiated, (n the vear 2006-07. :
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Tenders for Construction of Roads/Buildings fn H.S.A.M.BE.

#4519, Sh. Karge Singh Dalal + Will the Minister for Agriculture be
pleased to state whether it is a fact that tenders for construction of roads and
buildings have been invited/awarded at Panchkula in Haryana State Agricultural
Marketing Board; if 50 , the details thereof 7
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Agriculiure Minister (Sardar H.5, Chaths) : Sir, a smtés.ne:;t is placed on
the tabia of the house.

STATEMENT }

Tenders for Construction of Road and Buildings are invited at Panchkula
only in those cases where administrative approval of the work is more than
Rs. 25.00 lace, The detail of the tenders year wise awarded by the H.8.A"M. Board
at Panchicnla is ag ynder ; .

5. No. Description  Year Tentative  Year'  Tentative Year Tentative

of itern 2004-  Amount  2005- Amopnt  2006- . Avount
2005 inLacs 2006 inLacs 2007 inLacs
L NewLink 50 Nos. 140245 42 Nos, 178877 . 88 Nos. 3961.36
Roads o ‘ ‘ ‘
2 Special 87 Nos. 169400 ~25Nos. 202290 40 Nos. 520024
- Repairof : f
* Link Roads ‘ o
3, Mandi 54Nos. 204933  34Nos. 2097.60 121 Nos, 9514.44
: - Warks, ‘ ‘ . S SRR
4. Total 191 Nos. 514578 101 Nos. 6809.27 249 Nos, 18776.04
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Compietion: of Narnaund-Selchani Road by HSAMB

sggd. Sk Rem Kumar (Zautam @ Will the Minister for Agriculture be
pleased to state whether there is any proposal under consideration of the
Government to construct/complete the Narnaund-Sulchani Road by the Haryana
State Agriculural Marketing Board ?
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M. Speaker : Now, the Qi;éstions Hour is over.
- Fram 45(1) %&%Wﬁﬁmww L wﬁs?nﬁ?ﬁa?
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Imposing Ban on Maﬂiﬁf&cmﬂng and use of 'P@B}; Bags

*Sh. l}hammpal Smgh Ma!ik Wm the Chref "\r{lmste:r b(. pleased 1o
state—

@) whether there is any pmpbsal undes cmsideration of the
Government to impose ban on manufacturing and nse of poly bags
in the State to protect from poliition the soil contamination ; and

tb) if so, the details thereof, togetherwith the time by which it is lkely
10 be implemented 7 .
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L Azamgardi-Ants Cenal

*692. Sh. 8.5, Surjewala : Will the Minister for Revenue be pleased to
State— SR o

(a} “ the mme bj{l‘ which Azamgarh~AntaCanalm hkely to be completed;
o (B the details of area which will be irrigated by this Canal; and
- ‘.(c") the details 6f dxstnbutanﬂs .md mmm*s of saids sza] ?
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Ameunt Paid by Haryana Government as o Lge Pemsidﬁ
##53, Bh. Tejender Pal Smgh Mann ; Wiil the Mimster fﬂr Health be
plesged 1o state—

{2) the details of amotnt paid by Harvana Government as old age
pension from 1-4-2006 to 31-12-2006 in the state ; and

() “whether the old age pension re-imbursed by the Government of
India during the perioxd referred to in part (a) above ; if 50. the total
amount of pension re-imbursed 7

WW(@%W%)

() A of, SRETT wweR N 1-4-2006 & 31- 12:2006 sl %
R 260.91 B T 3 i R W ¥ wq § oy 9l g

() Gﬂw,wawmmwwm%aawww%wmm@
T B

Sewerage Sysiem in Narnaund

*£86, Ram Kumar Gawtam @ will the Minister & mr Transport be pleased
1o state whether there is any proposal under consideration of the Government o
lay out the Sewerage System in Namaund City ; if so, the time by which the

.‘mwerag& System 15 hke]y 0 be completed ?
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Rép&iﬁkﬂﬁﬁodeﬂiﬂg of Water Coumes

#6335, Prof. Chlmttar Pal Smgh Wﬂ! the Minister for Re'.wmm, be pleased

0 state-

{a) whether the Gavernment has made provision for rﬂpairfrmadﬁliing
of water courses of Bhakra/Y amuna Command Area alongwith the
‘details of area Talling in Ghirat Constituency ; and

{b) up to what time these watcr courses are likely to0 be repaired 7
T T (S oo e ey L
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Vigilance Enguiry against Chatrman/Members of H.P.5.C.
+620, Shri Kaves Siugh Dalal : Wil the Chief Ministzr be pleasad to

srate—

(2) whether there is a vigilance enqguiry pending against the Chalrman/
Members of Haryana Public Service Compaission ; and
(b if 30, latest position thereof ?
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anatnzatmm of Bhuns Sugm‘ Mili

CFGET. Dr, Sushﬁl I!:zdﬂm Will the Chief Minister be pleased to state
whether it is a fact that the Bhuna Supar Mill lias been privatized; if so, the steps
takeen to adjust the employees of this Mill 7
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Repmm&‘ﬂoa&s

*596—, ‘ me Chma‘ttar Pal Smgn Wil the Chlﬂf Minister be paeased
to staté whether there is any proposal under consideration of the Governuent to
~ repair the following roads of Ghirai Constitaency

1.  Raipur io Sikarpur ;
<2, Satroad Khord o Ladm;
3, Kharkeri to Ghiral; ‘
- 4. Sulkharni to Rajli; and
5. Khokha to Kharkari;

- i se, the time by which the above said road:z are hkeiy 10 be rﬂpmred ?
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I'ERDE‘ Schema

*655 Dr Sita Ram Will the Chief Minister bc pleased to state the
district-wise details of total amount allocated/released and spent under the HRDF
scheme during the fmax:cxal year 2005 06 and 20(!6 07 to till date ?
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Statement Shﬂﬁﬁlg‘niﬂtﬁcbwisé A}Eméﬁgﬂ!ﬂeﬂe&séd ard Amount Spent
under HRDF from 1-4-2005 tﬁﬁfﬂ-@ﬁ@ﬂ?

CBr. Name of Asmr, Amount . Amt. Amount . Amt. . AmoRAt
Mo. Dismict Allocated/ Spent Allocated/  Spent Allocated/ Spent
Rrlcased Releaged Raeleazed
2005.06 2006-2067(Till 28-2-07)  Torah (2005-2007)
1. Ambala.  .562.01 33490 . 324.00 . 16554. 83601, 700.44

2. Bhiwani 28 .86 89758  Ti34e - 18965 1642.32 ' 1087.23
'3, Faridabad . EER.05 . Vi2d4S 770,39 219,71 1588.44 - 932.16

4. Fawbabid 53487 50354 40462 62187 93049 56572

5. Gurgaon 48696 45595 10823 8530 598.19  540.26
6. Hisar 923,84 897.56 71879 57.41  1643.63  954.97
7. Thajjar 184454 01353 214625  235.97 399507  1149.50
8, Mnd 721.99 ‘#‘zo;éé' 69054 44254 141253 1162.86
9. Keihal - . 937'.#4"...'.:,..;;éio.sQ s2s3s :‘:'139.'.5“1‘ ._,1562'?7!’?"‘."?:‘_'1060.31
10, Karnal 36118 33403 31682 © 10710 G980 - 441.14

i1, Huroksheira 631,63 434.51 - 52814 . 130.00 1159.79 614.51
12, Mewat 436.38 182:75 337.5% 260,84 CT74.31 443,59
13, Mohindergarh 496.06 38545 87.19 2275 583,25 408.20

14, Panchkula 231.77 208.2%- 10794 - -14.26 33971 222,51

15. Panipat 41202 36674 333,08 11411 746.00  480.85
16. Rewari 68975 37604  4793% 6317 116913 63821
17, Rebtak 220729 183777 221496 © 61547 482225 2452.94
18, Sirsa 46743 39043 26546 6396 73259  434.30
19, Sonepat 986.31 - 94379 50814  136.88  1494.45  1050.67

20, Yamunamsger 49874  403.85 © 350.53 17535 $38.27  §79.20

District totai . 1520134 1261935 1204118 335131 2724252  15970.66

Gntacy 1520034 12619035 1204118 ~33SL31 1724252 15970.66

 (in crores) 199.01 12619 12041 - 33.51° 27243 15871
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Investment made by the KR, Isinthe State

77, Dr. Sushil Indora : Wil the Minister for Industrics.be pleased to state
the details of number of youths employed by NRIs in the industrial sector in the
Staie during the period from lst April, 2005 w 31st Decembf:r 2006 7

FRIm WY (F) e ar s ) of W e, Wﬁraﬁﬁmﬁmﬁﬁrm
sfreifr 8 ¥ 1 s, 2005 & 31 R, 2006 dﬁﬂﬁm@?wfiﬂﬁgﬁ
@1 Prgga fome T 2 . . . .

M. Speakér : Hon'ble ihembers. NOW. theHrmblc .Cﬁiéfl ‘Mi'nisté}wwm.
maka an obituary reference.
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Mr. Speatk@x hon bie Mﬂmbﬂrs now the Finance M.mstm wﬂl prescnt
the Budgst Eatma*ﬂ.:s for the vear 2007-2008.

‘ Fmanm Mmmﬁmm (Sh. Birender Simgh) ; Hon'ble Mir, Speaker, as T rise to
present the Budget Lgtimates for the year 2007-08; 1'do so with the
confidence of making a positive impact on the destiny of our people and ushering
in & new era of prosperity in the State,

2. Speaker, Bir, thig iy the third budger of our Government. While
presenting the second Bodget on 17th March, 2006 in this august House I had
assured that Rs. 3300 crore proposed for the Apnual Plan 2006-07 would be
utilized optimalily for the all round development of the State. I had 2lso given a
eommitment that the crophasis would be on performance and quality. What does
Our feport card say, one may it-,gmmately ask ?

3. Sir, the a(:tual development expenditure under Annual Pl:m 200607
is likely to be Rs. 4085 crore, which is Rs, 785 crore more than the approved
cutlay. Previous Governments-used to regularly reduce the outlay for Flan
expenditure, as they could neither mobilize the required resousces sior curiail
unnecessary expenditure. More fandamentally, they lacked 2 vision of the
development nends of 4 modern Haryana and the aspirations of sur people. Today,
our fiscal management is reckoned as among the best in the country. 1t was highly
appreciated by none other than the Deputy Chattinan of the Planning Comnussion
during the meeting held on 2nd March 2007 for finatization of the dutlays for the
Armual Plan 200708, : :

4. The Planning Commission was so impressed with our prudent fiscal
management that it approved ao outlay of Rs. 35,000 crore for the Eleventh Five
Year Plan. ¥ it a matter of immense pleasure and pride for every Haryanavi that
this outlay is more than the combined total outlay of all the seven Five Year Plans
implementéd sifice the formation of Haryana in 1966. For the year 2007-08;
which will be the first year of the Eleventh Plan, our out!ay for.developrnent
expenditzze has been approved 2t Rs. 5,300 crore. Again, t"-us is the highest ever
Arnus] Plan in'the mstc»ry of Haryana,

5 Th;mkﬁ to our diligent work in the ﬁrst two, years, we, havc amply
demonstrated our ability to garner whatever financial resources that are needed
in the pursnit of our vision of making Haryana the number one State in India. We
are determined to snsure that Haryana rémains in the forefront of the *“India
Growth Story’? that the Test of the world is talking about. Be it the task of creation
of world class infrastructure, inroduction of the state-of-the-ast rechnology, tuming
every inch of cultivable land into irrigated and donble cropped irea, provision
of the best possible medical and educational facilities for all, we shall ensure that
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adequate funds are allocated to all concerned agencies of ¢
Haryana. I intend to develop zn institwtional framework

professionals in various fields to help in formulating ouTAom
resource management and deveiapment planning. /&

Goveriment organizations to gear theraselves up 0 eﬁ’ g oh greai |
speed than they are used to. Having eliminated the Fﬁm“@k’& isof sh;glg@'s i

and delays in release of funds, the challenge before us now is felensure ex(

T,

of all projects in double guick time.
STATE ECONOMY . o ‘

6. During 2005-06, the Statc Economy witnessed an excellert growth of
12.6 per cent in Gross State Domestic Product (GSDP) over the last yaar’s level at
current prices. When computed at constant prices, on-the basis of 1999-2000
levels, this increase was 8.1 per cent. The growth in GSDP during 2006-07 is
expected to be above. 15 per cent at current prices and nearly 10.5 per cent at
constant prices. = . L

i

7. The Per Capita Income increased from Rs. 35,044 in 2004-05 to Rs.
38 332 in 2003-06 at current prices. At constant prices, it increased from
Rs. 22,119 in the year 2004-05 to Rs. 29, 887 in 2005-06. Haryana now has the
second highest Per Capita Tncome among the States it India: This is indeed a
highly creditable achievement. Yet, Lassure you Sir, this i5 merely the beginning.
We are aiming to subgtantially accelerate the growih rate in the coming years. My
Budget proposals shall lay a solid foundation for our ecoponmy 1o take off,

. 8. The share of primaty sector in GSDP during2005-06 4t constant prices
(19992000 basis) is 23.3 per cent and the secondary and t@rfiary sectors contribule
324 percent and 44.3 per cent respectively. The mread of relative shares of these
seciors is indicative of sound economic development. However, nictwithstanding
its relative share in the cconomry, we are ever conscitous 'of the need 1o ensure at
Jeast four per cent growth in agriculture, I, asstre you, Sir, that theére shall be no
dearth of funds for our eamest efforts to ensure that agriculiture becomes an
increasingly profitable profession. Farmers who feed the nation necd to lead its
marci 10 prosperity. o -
Fiscal Management .
, 9. Our Covernment is committed to derive maximum benefit out of the
te-scheduiing of Joans and debt waiver offered by the Government of Initia as per’
recommendations of Twelfih Finance Commissiof. We are adhering to the fiscal
eotrection path set for the Government in the Fiscal Responsibility and Budget
Management Act, 2003, Last year, I had informed the House. that our revenue
receipts are likely to increase by Rs. 600 crore over the Budget Estimates of
- 2005-06. 1 am happy to inform the House that the aqﬁ;al revenne feceipts for
' 2005-06 were Rs. 1, 816 crore. more than the Budget Estimates. Similarly, in
“0005-07 onr revenne receipts are likely to be Rs, 2, 171 crore than the Budget
Estimates. This bas been made possible by close monitoring by the Resource

L.
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Mobilization Committee chaired by the Chisf Minister. I compliment ali the
employees of our revenue collecting agencies who rose o the occasion dnd
improved the tax collection efficiency. We also nesd to place on recerd our
thanks to the industrialists and traders of Haryana who by their better tax
compliance have become active partners of the Government in the development
PTOCESS. C : ‘ -

10, Withowut imposing any riew burden on the tax nayers, we had through
mproved tax collection efficiency and close monitoring of non-essential
expenditure, achieved a revenue surplus of Rs. 1,213 crare in the year 2005-06.
We would have repeated this feat in 2006-07 also. The previcus Government had

“made a one-titne setilement of Rs. 2, 022 crore towards dues to Power Utilities in
the yeat 2003-04. We had to adjust this amount in the State’s accounts for the
cutrent yesr as revente expenditure which was four years old expenditure but we

" have to show it in our budget. This has led t0 a revenue deficit of Rs. 653 crore,
which otherwise would have been a sarplus of Rs. 1369 crore, However, I expect
to end the next year with a revenue surplus of Rs. [, 149 erore.

Significant New Initiatives -

11. Speaker, Sir, now T would like to recapitulate & few significant new
initiatives of our Government during 2006-07. ‘ ‘

12, I the very first vear of our Government we had removed the draconian
law under Which farmers could be arrested for default on dues to the Co-operatives.
From Ist Apiil 2006, the raie of interest on crop loan was reduced o seven
pet cent Pey anmum as compared to eleven per cent in the previous years. More

tecently, we have apnounced a debt waiver scheme to benefit almost a wmillion
' farmers and rural poor. Under this scheme, the ensire interest lability of all those
farmers, rural artisans and petty shopkeepers who were in default as on 31st
March 2006, shall be waived if they repay their principal amount by 30th June
2007, Also an interest rebate of two per cent will be given to those farmers who
repay their loans in time. The effective rate of interest charged will be five
per cent only for such borrowers, S

13. We have taken concrete steps to ensure additional generation of powe,
within Haryana. Order has been placed during January 2007 for the constroction ™.
of a coal-based thermal power plant of 1200 MW capacity at Hisar. This project

" is scheduled for commissicning by March 2010, Further, Aravalli Power Company,
a joint venture between the Covernments of Haryana, Delhi and the National
Thermal Power Corporation has been incorporated for setting up a thermal power
project of 1500 MW at Fhajjar, Haryana and Defhi will get 750 MW gach from
this project, which is.scheduled for commissioning during 2010-11. Our policy
to encourage renewable sources of encrgy has paid dividends. We have succeeded
iri signing Memoranda of Understanding with ten firms for setting up independent
renewable epergy projects with a total generation capacity of nearty 700 MW,

. 14. We have successfully concluded an agreement with Government of
India and Delhi Metro Rail Corporation for extension of the Delhi Metro to
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Gurgacn, Now we are making efforts to get similar hinks to other MNCR towns of
Haryana like Bahadurgarh and Faridabad. Weé have slso paid the State
Government's share. towards the construction of Rohtak-Thajjar-Rewati rail link
during the vear. The cost of this project is being shared equally Detween the
Indian Railways and Haryana Government. o

15, A new schieme has been isunched by the name of “Indira Gandhi
Drinking Water Supply Scheme” from November 20056, 0 provide watst
connections to all the scheduled caste households in the rural and urban areas,
fres of cost. This scheme is tobe completed in a span of three years at an estimated
cost of Rs. 340 crore. A concession of 50 per cent would also be extended o the
scheduled caste households in the payment of monthiy water tariff, Further, to
encourage watet connections o peneral category households, conmection fee of
. Rs. 500 in the villages and Rs. 1,000 in the urban dreas has been waived.

Rrave Hearts of Haryana -

16. Haryana is sruly a Veer Bhumni. It is our duty to duly recognize and
honour the conibutions and sacrifices made by our brave soldicrs and freedom
fighters. We have substantisily enhanced the amount of cash awards and the’
annuity being paid to gallantry award winners, both of the pre-independence and
post-independence era.irrespective of the ranks held by them in.the defence
forces. We are developing one more defence colony at Rarnal. Excige duty has
furiher been reduced on purchase of liquor by the, defence and ex-defencs
personpel from CSD canteens, Monthly financial assistance being given to
disabled ex-service men has been enhanced to Rs. 1,000 per month. The Samman
Pension to freedor fighters, which we had earfier enhanced to Rs; 3,500 from
Rs. 1.400 has been further increased to Rs. 5, 125 per month.” R
Power ‘ e
©.17..-Clonsidering the importance of electricity for the developmexnt of the
‘State, we have given highest priority t the power sector. Despite the severe
- shortage-of power in the northern grid duting the year, eight per cent fore power
‘was supplied to the consumers this year tili December 2006 compared 10 the

corresponding period of last year. ' ‘

18. We expect to bridge the gap between the demand and supply of
nower through a number of initiatives. The construction work of 600 MW Deen
Bandhu Chbotu Ram Thermal Power Project, Yamunanagar is expecied to be
~ completed by February 2008. Power Purchase Agreements fiave alsd been signed
- for sourcing, 770 MW Bower from Independent Power Producers. Haryana has

also comsented to purchase about 1450 MW power.on a long term basis from the
four Ultra Mega Power Projects being set up in other parts of the couptry.

19. To strengthei the transmission and disiribution system in the State,
the State Power Utilities commissioned 36 new substations, augmented 124
existing substations and erected 334 kilometres of transmission lines with an
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investrment of ahout Rs. 300 crors since March 2005, Tn' addition, over 19,719
distribution transformers have been added o the systerd to inprove the quality of
supply and rrore than 33, 8972 tubewell connections have been released.
Construction of 136 néw substations and augmemanon of 26 existing substations
have been planned. Schemes worth Rs. 82 erore are being implemented under the
“Rajiv Gandhi Grameen Vidyutikaran Yojana'" for improving the rural electricity
infrastructure and providing connections to rural poor houssholds. To further
improve powet hifrastraciare, the State Sovernment is committed to provide the
required equity support ot the Bower Utilities to ensure mvesrmcm of more than
Rs. 20,000 crore durmg the hicventh Plan perxod -

Irmgatmn }

20 To fulfﬂt thc prmmse of ensurmg eqmtabm dnsmbutmn of water e
have enhanced the availability of water to southern Haryana, which was neglected
in the previous regime. Constrisction of the new capal linking Bhakra Main Line
with Hznsi Branch and Butana Branch has been taken up on a war-footing. This
109 kilormetre kmg ch“t«ml with a carrying capacity of 2009 cusecs wc:._:la:i
ensure equxtablu d:stnbutmn Df water m ﬂ‘!b State..

- 21, Simitarly, wotk on the long. awaited Shahba.d DaciupurwNalvz canai
has commenc:ed for creating a head capacity of 590 cusecs. This. canal and its
distribution system, easurig 375 kilometres, will provide irrigation and recharge
facilities to 92,532 hectares in: Yamunanagar, Ambala and Kurnkshetra districts,
Work on: the aanal ig in full: swmg : e ‘

22, Cemral Wat&r C‘ommxssmu has cleared the constmctmn of dam on
Kau"'haiya River at a cost of Rs. 51 crore and the work would be taken up during
the year 2007. A project to ifietaase the carrving capacity of Western Jamung
Catial Main Line lower from 14,000 cusecs to 20,600 cmec,s at a cost of Rs. 30
crore 1% wader implementation. The ground water recharge project at Masani
Barrage in Rewani district Bas been taken up and shall be completed by Fune

2007, A projéct castmg Rs. 454 cmm for construction of watercourses in the
'Bhakra Canal and Western Jamuna'Canal coinmands is being executed at avapid
pace as has béen mentiobed: By the Chief Minigter on 25th Febmaxy, 2007 ar Sirsa
Rally and it would be complered within 2 years. .

23, Sm we aré a water deficit State. But we are determined to take. irrigation
.famhues to cwcry cultivable field across the State eo that every farmer is abie to
take cropsin both thé kharif and' rabi seasons. But'I will also ¢all upon our
h&rdworkxng peasantry o use this ptecious and scarce natural resource with uiznost
j"restramt Farmers shoilld give up the practice of flood irrigation and make use of
the schemas tannched by th¢ (mvemment fm* pmmotmn of micro :mgatmn
Systems. ‘ R

‘ _Dnnkmg Water Suppﬁy and Samtatmn

. 24.. Ason - 4-2006 there wm‘e 1461 vﬂlagm ndnnuﬁmi as havmg pet .
capata supply of water less than the norm of 40 litres per capita per day We have
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taken up the work on augmentation of water sapply 0 725 of these deficient
villages. Further, with the assistance from NABARE! and NCR Flanning Board,
work for-augmentation of water supply to 70 litre per capiia per day has been
taken tp in 900 villages in 2006-07 and work in 1100 villages will be initiated in
the coming year. Work on sewage treztraent plants will be taken up in #iX (OWnS
of the State and the work of laying sewerage System is continuing in 33 towns. -

75. The work for strengthening the existing water supply and sewerage
infrastracture in MCR towas of Sonipat, Rohtak, Thajjar, Rewari and Curgaon as |
well as the counter magnet town of Hisar, implemenied with loan assistance of
the NCR Planning Board, is likely to be completed in 2007. Goverament of India
has approved Rs. 62.50 crore under Yamuna Action Plan Phase-T1, for preparation
of Detajled Project Reports, public participation as well as nstitutional capacity
building of Urban Local Bodies for eight towns viz Yamunanagar-Jagadhii, Karnal,
Panipat, Sonipat, Faridabad, Gurgaon, Rohtak and Bahadurgarh. ‘

Roads and 'Bﬁdgeé

26. Roads and bridges are key infrastructure for socio:-economic
development of the State, We have taken several steps to strengthen and expand
the road network. The State Govenment has got approyed a number of National
Highway Projects. These inchude the four laning of NH 22 from Zirakpur to
Parwanoo, NH 71A from Panipat to Rohitak, NH 71 from Rohtak to Bawal and WH
10 from Delhii to Fisar. The Nationa} Highway Autherity will also be taking up
the six taning of NE 1, NF 2 and NH 8 in Haryana: S S

27. With the growth of rural economy, more and more demands are being
received from the public for widening of existing roads and for construction of
new roads. We have carmarked a sum of Fs.30 crore for the copstruction of new’
roads and Rs. 202.14 crore for repairs and maintenance of Siate roads. Lam happy
t0 state that we have increased the Plan allocation for roads and bridges from
Rs, 223 croré in the year 2006-07 to Rs. 409 crove during the year 2007-08..
Agricultare and aified activities . P A

28. Cur Government has made eFforts to tickle ihe problem of declining
farm productivity. Now, there are definite indications of renewal and rejuvenation
in the agriculure sector. Despite 40 per cent deficiency in rainfall, an all-time
high production of 43 lakh tonnes of foodgrains was achieved during Kharif
2006, This ammounted to 11.4 per cent growth over the foodgrain production of
30 27 lakh tomnes during kharif 2005-06. This achievernent iz all the more
significant in the light of the fact that there was.a conscions State sponsored
campaigh 1o wean away the farmers from culiivation of water guzzling summer
paddy known as saathi. The productivity of rice, bajra and cotton has also incressed
appreciably. Similarly, we have taken up s campaign to raise the productivity in
wheat, which has stagnated over the years, by motivating the farmiers to take up
early sowing and to freat the seeds before sowing,
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11.00 E”il 29, - We also want our farmers 10 get the most retnunerative prices
for their produce. Our Government has raised the State Advisory Price of sugarcane
by Re. 21 per quintal in the last two years. We have alsc launched a campaign in
February 2007 to double the productivity of sugarcane in the next two years.
Buoyed by the success of our experisaenis in enabling our farmers o get better
prices through divect marketing, contract farming and future markets, we have
begun up-scaling these activities shrough Haryana State Agricuitural Marketing
Board, HAFED and Directorate of Agriculture. Last year, our Government had
brought mustard and gram crops under the cover of National Agriculture Insurance
Scheme for the first time. The bepefit of this decision to the farmers of the State is
evident from the fact that while the total premiurm paid by the farmers for these
two crops was obly Rs. | 80crore, 2 sum Rs. 15.28 crore was given as compensation
10 24,692 farmers for losses incurred due to frost. : :

30, The Union Finance Mimister has state in his Budget Speech of
2007-08 that we must find an alternative to the current way of administering the
fertilizer subsidy and see that the farmers are given dircet benefit. I welcome bis
staterment. We should not restrict ourselves to the fertilizer subsidy alone. We
mmust identify all the indirect subsidics to the agriculture sector and devise methods
to provide all such subsidies directly to the farmers. If the principle of a reasonable
profit margio over the actual cost of cultivation is accepted and the market for
farm produce 1§ aysured, we will be in 4 position to reduce the indirect subsidies
on various inputs by giving a higher procurement or suppoft price.

1. After the firsi green revolution, we have not had any further significant
break-through for increasing farm productivity. I call upon our talented pool of -
agricultural scientists to rise to the oceasion and work for another quanturn jump

"in agricultural production. The need of the hour, as the eminent agriculiural
geientiar Dr. MLS. Swaminathen has put it, is to ensurs 2 ‘evergreen revelution”,
This would involve comtinued improvements in productivity, economy in the
use of water and optimisation of soil health. We also need to provide complete
information on the national as well as interpational market prices and trends for
agricultural commaodities to our farmers to help them plan their production.

32, We are laying emphasis on improvemernit of genetic stock of our
livestock with special attention towards preservation, multiplication and
rnprovement of indisenous species such as Murrah breed of buffaloes and Harfana
and Sahiwal breeds of cows. To provide quality veterinary services, selected
district hospitals are being vpgraded in a phased manner. Opening/upgrading of
60 veterimary institutions is also being taken up. '

Rural Development

33, Providing civic amenities it all our villages at par with the wrban
areas is & comumitieent that we made in our party manifesto. To accelerate the
implementation of this promise, our Government has decided to establish a Haryana
Rural Development Authority on the pattern of Haryana Urban Development
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Authority. This Autharity would take up the planning 2nd deveiopment of
improved residential facilities and civic infrastructare in vitlages and semu urban
arezs. ‘

34. The Government has released special grant of Rs. 75 crore for
developing 59 villages as model villages during 2006-07. [ propose to MCrease
this ad hoc grant to Rs. 100 crore during 2007-08, We bave provided Rs. ten lakh
each to 1300 villages during the current year for cement concrete pavement of
strects, Under the fotal sanitation compaign more than four lakh individual toilets,
neaily six thovsand schools/anganwari toilets and 392 women sanitary complexes
have been constructed in the past two years, The HRDF Board has allocated
Rs. 170 crore in the current finaneia) year for undertaking varicus rural
development works in the villages. This amount is over and above the budgetary
allocation. '

35. Our Govermment is conscious of the fact that Panchayati Raj
Institutions can play a pivotal role in rural development. We have allowed
paymant of honorarium of Rs. 1,000 per month for Sarpanches and Rs. 200 per
ponth for Panches. In order to improve transparency, accountability and quality
in rural development works, the Gram Panchayats have been empowered to execute
works up to Rs. three lakh themsclves and works above Rs. three lakh shall be
executed through contractors appointed by resorting to proper tendering process.

Urban Developmeni

36. To meet the.infrastructural and civic services requirements of the
urban areas in the State, our Government is committed to make higher budgetaty
aliocation to the Urban Local Bodies. During 2006-07, Rs. 198 crore was released
for development works to municipalities on account of LADT collections, grants
recommended by 12th Finance Commission and other ad hoc grants.

37, The State Government has signed a mcmorandum of agreement with
Governiment of India under the Jawaharlal Nehru National Urban Renewal Mission.

During 2007-08, major infrastiucture development works will be taicen up in the

mission identified town of Paridabad, under this programme. City Development

. Plans have been prepared for ali the major towns in Haryapa by commissioning

consultants. These plans will help to channelise and optimize our development
effort and expenditure in these towns.

_ 38. Our Government has also created a ‘Fund for development of major
infrastructure’ in the State to be utitized for projects related to development of
National/State Highways, mass rapid wansport projects like Metro, water supply.
power etc. The infrastructure development charges levied on private as well a5
public scctor colomizers, Special Economic Zones, and other land based
development projects will form the corpus and continued source for the Fund.

39, HUDA has been asked to implement a scheme cailed ‘Ashiana’ for
consiructing four storey flats in various urban estates to be aflotted to persons
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belonging to economxca!ly weaker sections of sociaty. HUDA has also decided
to give 90 per gent rebate on payment of extension fee on properties exelusively
owned by women. i“hﬁ rebate shall be 100 per cent for popertles owned by
widows. ‘

Edmcaﬂmand Spdrts o

400 Our Governaient atfaches the highest priotity to improve the
educational facilities as well as the guality of education imparied in e State. In
today’s competitive’ world, we wish to equip our youth with such skills and
knowledge ‘that would help them benefit from the expanding employment
oppartinities not only in India but abroad as well, Quality education is the polish
that will make our youth sparkie like diamonds. For expanding higher education
for women, & Women University has been established. This Private Undversities
Act passzd by the State Legislature will open new avenues for expansion of
higher education-its the State. The Rajiv. Gandhi Education City proposed at
Kundli is likely to atiract the best names in the field of higher education both at
pational and international level to establish world-class educaﬁonal‘i-nstimtions
in the State. ‘

41 “The schetne of: se:mx:smnsatmn mtmduc:ed last year’ has yiaide,d good
' results in'terms of regulanty of stadies, as well as for émpowering teachers and
reducing the ‘stress” on children. For improving the quality of education, as
proposcd last year, action has been imitiated o set up one model school in every
digtriet: ¥t is proposed to provids free computer education in the coming year 1o
all students from class six to twelve. Expansion of EDUSAT coverage to primary
schools, Arts senior secondary schools and technical institutions will be taken
up inthe néxt ye:m" fisk m‘par, quality education,

42, Hcm’b]e Members may be aware that tha Umcm Finance Minister in
his budget speech for 2007 -08 has apnounced a massive hike in the aliccations
to educatioh secior. However the pattern of assistance for Sarv. Shiksha Abhiyan
has been changed from the existing ratio of 75:25 betwsen Centre and State 10
58:50. Consequently, we have enhanced the allocationunder S3A for the coming
year. The plas allocation of Education Department has been raised by 50 per cent
from Rs. 290 crore in 2006-07 to Rs. 540 crore for 2007-08.

43. The State Government has adopted a focused approach towards
iraproving spotts infrastructure.t has been proposed t0 set up 4 modern sports
comiplex at Rohtak. An indoor hall is being constructed at Motilal Nebru School
of Spotts, Rai at a cost of Rs: 240 crore. We proposé to constract one rural
stadiuri costing Rs. 40 Jakh each in every block. It is also proposed o set up a
Spons Academy with ali mudcm facilities in the State

Health Serwces

: 44 Improvemﬂnt of the health mfrastructure and lwalth infrastructure
and services delivery in the State is given very high ptiority by our Government.

~ £
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We have added three Community Health Centres, three Primary Health Centres
and emergency services in three more hospitals. We have also added 399 delivery
huis in the rural ateas to support institutional deliveries for women. A project
titled Reproductive Child Health-1I under National Rural Health Mission, with a
toatal outlay of Rs. 749 crore, has been launched in the State for xmpmvmg me
availability and access 10 guality health gervices,

45. Cur efforts made during the last two ‘years have ymldﬁd ericouraging -
results. A recent survey canductad by Government of India shows that Maternal
Mortality Rats and Infant Mnmlhty Rate in the Stati até showing a declining”
trend. Tnstitutional deliveries have gorie up from 23 percent in 2004 o 46 percent
by the end of 2006, We have extended the ‘VIKALP' scheme started as a pilot:
project in four districts duing 2005-06 to al} the distxicts in the State during’
2006-07. Me.muranda of Understanding have been signed with 96 private health
providers for providing health facilitics to pecple lwmg be.:low the' pave:rty line.

Welfare @f Weaker Sections

46, -The core theme of the Eleventh Five Year Plan as memmm:d in the
approach paper and approved by the National Devalmpment Coungcil is inclusive
srowth. We have taken many new initiatives to ensure that the weaker sections of
the society particularly those belonging to scheduled castes and backward classes
are given a significant share jin the development Process. - | . ‘

Wc have increased the sc:holarshtp rates given 10 the schadulad ¢aste
students from Rs. 30 to Rs. 75 per month for students in the 6th 16 8th classes-and’
from He. 40 to Rs. 100 per month for students in the Sth i0 12th classes. The grant
for the purchase of stationery articles given to the scheduled caste students has
also been erthanced from Rs, 80 to Rs. 150 per annum for 6th to 8th classm and
Rs. 120 to Rs. 200 per anmm for Sth i LZth clas.;-.cs

47. Thm financial assistance far pmwdmg coa.chmg tn SC ami BC‘
candidates for the competitive examinations held by the Union Public Service
Commission has been enhianced from Rs, 4,000 to Rs. 10,000 and for all other
competitive/entrance examinations, the assistance bas beer increased to Rs.8,000
as compared to the previous level of Rs. 3, 000, The income. celling under this

- schéme has also beenraised from Rs. 44,500 toRs, ‘one lakbyper annum. Sindfarly,

the amount of subsidy given for construetion of houses to SChMuie.d castes and
d:motrﬁed tribLs has been enhanced From Rs 10 000 to Rs: 50,000,

48 Under “Indira: Gandhi Pnyadmham Vawah Shagum Yojana” for tha
marriage of danghters of persons living below poverty line, a grant of Rs. 15,000
is being provided for scheduled caste farpiiies and Rs. 5,100 for other sections of
society. Por all widows living below the povesty line, irrespective of their caste,
the financial assistance under the'scheme iz Rs. 13,000, With 2 view to encourage
infer-caste Tharriages for social integration; we have mcrease:d the incentive
amount from Rs. 25,000 to Rs. 50,000 i
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W omen and Child Development

49, Wornen are the active promoters and facilitators of social
transformation. Haryana has often been eriticized for the bias against women in
general and the pirl child in particular, We are determined to change this perception
and the situation within a defintte time frame. As organizaiicn of women with
common objectives would inevitably lead to emowdrment, a new initiative for
setting up committess of wormet in each village comprising of all women panches,
educated adolescent girls, representatives of Mahila Mandals, Self Help Groups,
war widows, social activists and key functionaries of the village has been
launched. More than 6500 village committees have started functioning and are
holding their monthly meetings. Another initiative in this direction is the
constitution of *Sakshar Mahila Samooh’ to incorporate educated women and
girls in every village to lend support to the Gram Panchayat. Such an organized
pool of educated woroen and girls in the villages would become an important
vehicle for senerating awareness among women on key women related issues,

-50. Ersdication of malnutrition among children is one of the top priorities
of our Government. In a2 major initiative, we have decided to procurs
supplementary nutrition through Self Help Groups with effect from 1-1-2007.
This would lead to greater acceptance of the items for supplementary nutrition in
the Imegrated Child Development Services Programioe. In addition, this would
resuit (n jncome generation for over 73,600 women in the State. We have
increased the norms of nutrition from Rs. two to Rs. three per child beneficiary
per day and from Rs, 2 500 Rs. five in the case of pregnant women and nursing
mothers. Haryana i3 the first State to provide such & high increase over the Central
Governgnent HOLMS, '

Industriat Training and Technical Education

51. The demand for skilled manpower is growing fast with the rapid
gmwm of industry. To meet this demand the State is 1mpartmg industrial raining
and vocational education through 194 institutes, including 31 institutes for
women. In order to establish institute-industry partnership, our Government has
so far established Institute Managing Committees in 11 institutions and we propose
to extend such collaboration o the remaining institites in' a phased manner. A
new scheme titled. **Skill training to scheduled caste stedents’” is also proposed
to be started exclusively for the scheduled caste students in new emerging areas
like mobile phone and cofnputer repair, networking, personal grooming, retailing
ete. A ‘ : .

52 There are 53 polytechmcs two techmcal universities, 44 engineering
colleges and 19 pharnaacy institates operating in the State. There is a plan to add
at least three more poiytechnics during the Fleventh Five Year Plan, Indroduction
of new courses based on the emerging industry and technological wrends in the
engineering colleges will be given priority.
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Industides

53. Haryana is heading towards new horizons of mdu-\mai growth. The
New Industrial Policy of 2005 has played a prominent role in creating a2 global
platform for industries i Haryana. The State has witnessed an unprecedented
flow of investment 1o the time of about Rs. 22,000 crore sinee the announcement
of this Policy. Projects with an investment of more than Rs. 53,000 crore are also .
in the pineline, ‘

54. The State has received 72 proposals for the setting up of Special
Beonomic Zones. Out of these 49 proposals have received approval, in principie,
from Government of India, Four new projects for the setting up of industriat
model townships have been initiated at Faridabad, Rohtak, Jagadbri and
Kharkhoda. Three new Research and Development prajects have been initiated
in the State with assistapce from Government of India. These are namely the
Central Institute of Plastic & Engineering Technology at Panipat, the National
Institute of Food Technology, Entrepreneurship and Management at Kundhi and
the National Automotive Testing and Research and Development Im‘msu"ucmre
Project at Manesar.

Labour and Employment

-55. Haryana is known for its excellent track record of goud indhustrial
relations and industrial safety. We continue to provide a condueive environment
through progressive policies and improved facilities for resolving industrial
disputes. We have recently simplified the procecdure for registration, licensing
and approval of factory building plans under the Factories Act, 1948. Two more
Labour Courts have been added to the existing seven such courts, w0 expeduc
resolution of labour related disputes. New posts of Additional Liabour
Commissioner and Deputy Labour Commissioner have been created at Gurgaon
for effective implementation of labour laws, Recently we have revised the
minimum wages of unskilled workers to Rs. 3,510 per month, which is the highest
in the country.

56. In the last budget speech, 1 had announced the establishment of
Overseas Placement Burcau to facilitate employment of Haryana vouth in foreign
countries, This Bureau has started its operations and an Overseas Flacoment
Commitiee hag been constitited to strengthen its functioning. Any person can
make use of its services free on the web also. Similarly, we have 2lso started on-
line services for facilitating placement in the private sector. Any applicant or
employer can make use of these services frec of charge. A Private Placement Cel}
has been established at Gurgaon for such facilities.

Welf are of Government Emplﬁyees

57. Iam happy to anpornce that we have fulﬁlled aur pmm1se of taking
back the Group C and D employees retrenched by the previous Gover nment. We
have also initiated the process to absorb the retrenched Group A and B employees.
We have restored the facility of Leave Travel Concession to State Government
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employees, which has been a long pending demand. We are also committed to
revise the pay scales of oor employees on the pattern of the Central Government
whenever the recommendations of the Sixth Central Pay Commission are

implemented. We will also constitute.a Commission to examine and sottle within

a definite time frame, all grievances relating to- percewed anc:malms ﬂ)at may
arise on the revision of pay scales. .

Tax Reioms

5 8. Tax stmcmre has im:n rahmnahzed in the overall mt::rest c:f COTSUIETS,
1mnufactmcs, traders and farmers. All poods sold to parents of deceased unmarvied

servicemen and widows of servicemen have been exempted from levy of VAT,

Similarly, gur, shakkar, crudely tanned leather, bawan samgri, papad and small
dhabas ete. have aiso been totally exempted from VAT, Rates of VAT have been
reduced from 12.5 percent to four percent in case of pump sets below five horse
power, honey, butions, fly ash made bricks, katha, paper & plastic cups, paper
pulp moulded trays, toys, desi ghee, candle, industrial tools and wood and timber
&, : :

39. These benefits by way of exemptionfreduction to the public amounty
o Rs. 135 crore per annum. Despite wide ranging relief gr.mted 0 various segments
of society, our VAT collection efforts have recorded an increase of 21 percent up
to January, 2007 when compared to collections dunng the comesponding peried
of the last year. o .

§ 60. The mnr::a"pt of Nega Watts-the saving of powet through miore efficient
dewces and other technignes-is gainmg cun‘e.ncy in developed countries. To
enc(:-urage comservation of power in the State, T propose 1o give tax relief on
Compact Flubrescent Lamps and other energy saving devices in’ consultation
with the L.mpowered Comniiiee O‘f Siate Finance Mlmsters s::e:mstﬂuted by the
Goverpment of India, '

61. The high incidence of passenger tax of 60 percent on the basic fare
levied in Haryana has been drawing protests from all our neighboring States. This
is an obstacle in gcttmg more inter-state operations for Haryana Roadways We
have, therefnre decided to rationalize the passenger. fare-passenger tax ratio. I
propose 1o reduce the passenger tax to 25 percent and increase the basic fare
proportionately without any change in the tota! fare payable by the passengers.

62" It is observed that a large number of bahquet halls/tawns and mavriage
palaces have come up in the State. Events organized in these places lead to
conspicuous consumption of electricity and place extra burden on all civie
services. 1t is proposed to kevy a cess on all such premises. The cess will be based
il the 10tal area of such premises and wxll be uuhzed mwards dcvelnpment of
civic amenmes '

3. The Umon C‘mvemnwm has redut,ed the CST Tate fmm four peteent to
three percent for the coming financial year. This is likely to entail a revenue loss
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of Rs. 550 crore o the State &xchaquer However the Government of India has
assure,d that this xevenue loss will be compensated through monetary and nof-
monetary measures.

Budgst Esnmatcs 2007-08

64. Hon'ble Speaker TInow presen’r béfore this angust ‘House the budgat
egtimmates for the year 2007.08. ‘

63 As I had mennoned in the begmmng of my speach, allocation for the
Annual Plan 2007-08 is proposed at Rs. 5,300 crore. Power sector would get
Rs.844 crore, Trrigation secior would get Rs. 718 crore, Water Supply and
Sanitation would get Rs. 632 crore, Roads and Transport sector would get Rs.
303 crore. For other social sector programmes, the aliocation would be Rs. 1,963
erore which would include Rs. 730 crore for Educarion including Industrial
Training and Technical Bducation, Rs. 580 crore for Social Justice &
Braopowerment, Rs.155 erore for Women and Child Development, Rs. 116 crore
for Health Services and Bs, 100 crors for Welfare of SCs/BCs,

65. The year 2006-07 opened with a deficit of Rs. 236.61 crote as per RBI
books and 74 likely to be closed with 2 deficit of R, 33.48 crore, with surplus
transactions_ of Bs. 203.13 crore on year’s account.

67. The finanedal vear 2007-08 is likely fo open with a deficit of Rs..

. 33.48 crore and to close with a deficit of Rs. 6.86 crore. The transactions on year's

account, thus, show a surplus of Rs. 26.82 crore,

6%. The Consolidated Fund of the State shows total receipts of
s, 21.930.8% crove in Budget Bstimates 2007-08 as against Rs. 20,074.31 crore
in Revised Estimates 2006-07. The Budget proposals indicate an expenditure of
Rs. 21,967.95 crove as against Rs. 19.801.72 crore in Revised Estimates of
2006-07. The Budget Estimates provide for State Plan outlay of Rs. 5,300 crore
in addition to an outlay of Rs. 698.76 crore for Centrally Sponsored Schemes and
other development plan schemes. '

69. The revenue reciepts in Budget Estimates 2007-08 are likely to
increase by Rs. 1,999.24 crore to Rs. 17.917.35 erare from Ra. 15,918.11 crore in
Revised Estimates of 2000-07. The revenue expenditure in Budget Estimates 18
estimnated at Rs. 19,768.55 crore which is higher by Rs. 197.30 crore over the
Revised Hatimates of Rs. 16,571.25 crore in 2006-07, The Budzet Estimates for

200708 show a revenus surpius of Rs. 1,148.80 crore.

70. The budger deficit is within manageable limits and the measures

‘ prdpose.d for financial discipline are tkely to help in eliminating the deficit. It is

hoped that the share in central taxes and other devolutions would also goup asa
result of higher expected growth in national econcmmy. Similatly, the State fax
revenue is also expected to increase substantially. ¥ am confident that we will be
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‘ . & 2ahle g
able 1o implement all our programmes sucte; ¥ by ¥ IUEzh‘
outlay with the cooperation and assistancd of Hon'ble I\%,gmbcﬁs of this House
and the people of Harvana. . :

tr

7%. Before I conlude, I acknow] e::»th;\uhﬁrmg eff v.f{*) officers and
erployees of the Finance Department and Yoe. na! Infe &a‘am:s Centre who
worked hard to help me prepare the Budget oix mak,h ac nf‘» A

V2. Bir, now commend the Budget Estnmates 200’?~03 for the mmlde'.raxmn
and approval of this august I-Icmsa

. JAI HIND!

Mr. Speaker Now, the House is adjnumed tzll 2. 00 P M on Mnnday, the

19th March 2007,

*#11.36 Hrs. | (The Sabha then *adjoumed tiil 2. OOP M. 'mesday, the 19th March, )
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